Original Application No.40 of 2003

Jabalpur, this the 19th day of February, 2003,

Hon'ble Mrs,Meera Chhibber, Member (J)

SeR.Namdeo §/0 Khushiram Namdeo,
retired Pitter, Ticket No.3677,
ws Section,! Gun Carriage Factory,
Jabalpur, Resident of H,No 549,
Sangam Colony, Jaba:!.pur:, =APPL ICANT
By advocate- Mc,Mikesh Mishpa)
Versus

1. Undon of Inda, throuch
Secretary, Ministry of Defence,

Gun Carriage Factory, Jabalpur,

3. The Dy, General Manager

istration), @un Carriage
Fact'ory, JabaJ_.pur. ~RESPONDENT S

ORD ER (ORaL)

The learned Counsel of the dpplicant states that
the applicant wishes to withdraw this Oele, as he wourd
like to take a chance before the Department by giving
another representation, It 1s seen that the re?ondents
halltalready decided his €atlier representation, whdile
passing a detai.}.ed order, pursuant to the directions
given by the Tr:l.bunal in oa No «822/2002, However, since
the appl icant wishes to take another charce with the
respondents, the prayer of the applicant to withdrew
this Oehe is allowed, Accordingly, this Oeho is dismissed

as not pressed, @

(Meera Chhibber)
Mesber ()~

coe






